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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.08.2022 (TUESDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Contempt Case 

(AT) No. 22 of 

2021 in Comp. 

App. (AT) No. 

136 of 2020 
 

Ashish O. Lalpuria 

Vs. 

Kumaka Industries Ltd. & Ors. 
 

Gaurav Gadodia  Harshavardhan 

Bhende-R1 to R3 

 

   For Admission (Fresh Case) 

2.  Comp. App. (AT) 

(Ins) No. 779 of 

2022 & I.A. No. 

2164 & 2165 of 

2022 

 

Elica Hospitality LLP  

Vs.  

Rajasthan State Industial Development 

and Investment Corporation Ltd. & Anr. 

 

Jaitegan S. Khurana Apoorva 

Chowdhury-R2 

 

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 581 of 

2019 & I.A. No. 

1786 & 1787 of 

2019 
 

Hari Singh Thakur. 

Vs. 

Universal Enterprises. 

 

Virendra Rawat Vijender Mann-R1 

KK Mishra 

Mohit Singh-CS 

Asiya Khan 

4.  Comp. App. (AT) 

(Ins) No. 636 of 

2020 & I.A. No. 

2405, 2789 of 

2020  

 

State Bank of India  

Vs. 

Vibha Agro Tech Ltd. 

 

Sanjay Kapur M. Srinivasan Rao 

5.  Comp. App. (AT) 

(Ins) No. 510 of 

2022 & I.A. No. 

1339 of 2022 

 

Neesa Leisure Ltd. 

Through Its Resolution Professional 

Amit Jain 

Vs. 

Rajasthan State Industrial and 

Investment Corporation 

 

Sumant Batra Vishal Meghwal 

 

   For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 168 of 

2020 

 

Lyka Labs Ltd. 

Vs. 

Modi Lifecare Industries Ltd. 

 

Kartik Nagarkatti Shashank Tandon 

Apoorv Agarwal 
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7.  Comp. App. (AT) 

(Ins) No. 409 of 

2020 & I.A. No. 

1076 of 2020 

 

Aroon Kumar Aggarwal 

Vs. 

ABC Consultants Pvt. Ltd. 

 

Arav Pandit Sara Sancheti 

8.  Comp. App. (AT) 

(Ins) No. 834 of 

2020 & I.A. No. 

2241 of 2020 

 

Orchid Tower Owners Association 

Vs. 

Martin Burn Constructions Ltd. 

 

Sunil Goyal Shatadru 

Chakraborty 

9.  Comp. App. (AT) 
(Ins) No. 991 of 
2020 & I.A. No. 
2706 of 2020 
 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Uniworth Textiles Ltd. 

 

Abhirup Das Gupta Anindita Saha 
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